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L. A. Notifications and Declarations

KOZHIEODE DISTRICT

NOTICE
Uxpen Seorion 9 (2) or vue Kurara Survey axp Bouspanies Acgt, 1961

No. E-2536/69. 18th April 2008
. The wmbjoined statement is an extract from the survey field register  giving  particulars of landy
reguterml and surveyed in the name of concerned,  Appeal if any agaiost the survey should be presented
within three months from the date of publication of this notice to the Officer in-charge of the murvey

whast headquarters at Kozhikode.
Ficld maps may be obtained on an application and on payment of the foes prescribed fram time to time .

ScHEDULE
District—EKoahikode .
Taluk—Koehikode, Village—Eommeri,
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